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Aﬂahabaﬂ,fthia the 18th day nﬁﬁgﬁ mh ar, 2008
HON'BLE  SHRI JUSTICE M. mmmwmm 13‘-_ﬂ EMBER (J

HON'BLE SHRI SHAILENDRA PANDEY, MEMBEF ﬁw
Lajja Ram Sharma 3
s/o Late Ram Sewak Sharma
rfo 85, Sumair Nagar,
Isaitola |
Jhansi. Applicant

(By Advocate: Shri S.M Ali)
Versus

1. Union of India through
General Manager
North Central Railway
Allahabad.

2 Divisional Railway Manager,
N.C.R. Jhansi

3. Deputy Chief Signal
Telecommunication Engineer (C)
N.C.R. (North Central Railway)
Jhansi
under Divisional Railway Manager Office .
Jhansi, Respondents

(By Advocate: Shri R Ranjan)

ORDER {Oral) "

BY JUSTICE M. VENKATESWARA REDDY, MEMBER (J):

The applicant is claiming stepping up of his pay on par with his
junior counter parts. He submitted a written representation dated
07.09.2004 in this regard and pending disposal of the said
representation, he approached this Tribunal. Whlle so, the

respondents passed an order dated 21.01.2008 which runs as under:
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2. The learned counsel for the respondents, across the Bar,
submits that the subsequent developments may be taken cognizance
now and the application may be diaposed of accordingly taking into
account the ahove order dated 21.01.2008 also. Hence, it would be
unnecessary to drive the applicant to question the order dated
21.01.2008&, which came to be passed during the pendency of the OA.

3. From a reading of the order dated 21.01.2008 it is manifestly

S

evident thath 1s devoid of reasons. It is also evident that the
representation was rejected without application of mind. Therefore, in
view of the above circumstances, we are of the view that a detailed
speaking order shall be made on the representation dated 07.09.2004
made by the applicant.

4. Accordingly, this OA is disposed of with a direction to the

respondents to dispose of the representation dated 07.09.2004 of the

applicant by making a speaking order within three months from the

o

(Shailendri\Panddy) (Justice M. Venkateswara Reddy)
Member Member (J)

date of|neceipt of a copy of this order. No costs.
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